Customs, Service Tax & Anti Dumpmg Branch
WEEKLY DISPATCH STATEMENT
FROM 01-01-2024 TO 05-01-2024
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S. NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC ORDER NO. | RECEIVED FROM WHICH ORDER

THEPS TO HON'BLE | SENTFOR

PRESIDENT DISPATCH

/MEMBERS
FINAL ORDER NO.
1 ST/1114/2011 F.0/51654/2023 21-12-2023 01-01-2024
2 S7/562493/2018 F.0/51661/2023 21-12-2Q§' 01-01-2024
3 C/50484/2021 F.0/51665/2023 21-12-2023 01-01-2024
4 ST/50242/2017 F.0/51666/2023 21-12-2023 01-01-2024
9 ST/50495/2019 F.Q/51667/2023 21-12-2023 01-01-2024
6 $T/50390/2017 F.0/51668/2023 21-12-2023 01-01-2024
7 ST/50392/2017 F.0/51669/2023 21-12-2023 01-01-2024
8 ST/51663/2017 F.0/51670/2023 21-12-2023 01-01-2024
9 ST/50988/2018 F.O/51674/2023 _21-12-2023 01-01-2024
10 ST/54137/2018 F.O/51675/2023 21-12-2023 01-01-2024
11 ST/52701/2018 F.O/51676/2023 _ 21-12-2023 01-01-2624
12 S5T/51685/2018 F.O/51677/2023 21-12-2023 01-01-2024
13 Ci50961/2020 F.0/51678/2023 01-01-2024 04-01-2024
14 ST/50215/2017 F.0/51679/2023 01-01-2024 04-01-2024
15 ST/52643/2018 F.0/51680/2023 01-01-2024 04-01-2024
16 ST/51104/2017 F.Q/51681/2023 01-01-2024 04-01-2024
17 ST/51683/2017 F.0/51682/2023 01-01-2024 04-01-2024
18 ST/51626/2022 F.0/51683/2023 01-01-2024 04-01-2024
19 C/50070/2020 F.0/51685/2023 01-01-2024 04-01-2024
20 ST/55788/2014 & F.0/51686-51687/2023_| =  01-01-2024 04-01-2024
ST/55922/2014 ]
21 ST/50129/2018 F.O0/51688/2023 01-01-2024 04-01-2024
22 ST/52624/2018 F.0/51689/2023 01-01-2024 04-01-2024
23 ST/50255/2018 F.0/51690/2023 02-01-2024 04-01-2024
24 ST/50769/2017 F.0/51691/2023 02-01-2024 04-01-2024
MISC ORDER

1 ST/51331/2018 M.0/50387/2023 21-12-2023 01-01-2024
2 §T/51349/2018 M.0/50388/2023 21-12-2023 01-01-2024
3 ST/51328/2018 M.O/50389/2023 21-12-2023 01-01-2024
4 ST/50390/2017 M.O/50390/2023 21-12-2023 01-01-2024
5 ST/51296/2017 M.0/50391/2023 21-12-2023 01-01-2024
6 ST/51498/2018 M.C/50392/2023 21-12-2023 01-01-2024
7 ST/51499/2018 M.0/50393/2023 21-12-2023 01-01-2024
i} §T/51500/2018 M.0/50394/2023 21-12-2023 01-01-2024
9 ST/51518/2018 M.O/50395/2023 21-12-2023 01-01-2024
10 ST/52931/2016 M.O/50396/2023 01-01-2024 04-01-2024
11 §T/52931/2016 M.0/50387/2023 01-01-2024 04-01-2024

12 C/55723/2023 M.0O/50400/2023 01-01-2024 04-01-2024
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[DEPUTY REGISTRAR)|

uploaded 1n POF format on the CESTAT website immediately after signature of the Hon'ble members on the same day for the parties and public at large

Thus all the interested parties and other information seekers under R.T.| Act may download these orders from CESTAT website,




